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Heard Shri Pradipta Mohanty, 

learned counsel for the applicant and 

Sri Ashok Moharity, learned Senior 

Stadi Cnse1 for the Reondents. 

In this application challenge is to 

the order of transfer dated 23.7.1996 L 

Memo. No .B/G7ffP/Ch .VII0 x2 transfer ring  

the applicant from Bolarigir H.O. to 

Sonepur Spiniing Mills LDTSO, as S.P.M.. 

- 	 --.-- 	- - 	 - - 	 4• i nk ine applicantias LL1dA 	 ) 
g 4h 	1rtrr of - 
- - 

Postal Services on 3.8.1996 and this 

representation is Annexure-5 to the 
< c6 

O.A. Learned CounSel for the applicant 

states that the applicant is aggrieved 

with the transfer because it apparently 

violates the guidelines which is Annexue-2. 
' 

ie having completed only orke  

year at I3olangiç his transfer from Bola4ir im 
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Serial 
No. of 	Date of I 
Order 	Order 

Order with Signature 
Office note as to 
action (if afly) 
taken on o-rder 

is not in accordance with paragraph 7 of ;  Annexure-2 

the rotational transfer policy guidelin. Sri Mohanty 

states that the applicant wants to put tiis and 

some other grounds in an additional reprsentation 

to the Director of Postal Services. Librty is givei 

to the applicant to file an additional rpresentaion 

within a period of one week from today ad the Dir ëctor 

of Postal Servics,who is inipleaded herel  as Respondent 
IL. , hL( 

No.2, shall dispose of this rePresentatioribY  a reasoned 

and speaking order within a period of fir weeks from 

the date of filing of the additional r,tesentation. 

Till the rresentation is disposed of, Annexure-4, 

so far as the applicant is cOncerned, shll be stayed, 

unless in the meanwhile before date of p*onouncement 

of this z order, the applicant is alreadt relieved. 

The application is disposed of. 
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